2829 Cease-fire in AGRAHAYANA 3, 1889 (SAKA) Nagaland (HAH. Dis) 2830

18-15 hrs.

*Ceast FIRE ™ NAGALAND

MR. CHAIRMAN : Now we may take
up the half-an-hour discussion. Mr. Chen-
galraya Naidu.

SHRI CHENGALRAYA NAIDU
(Chittoor) :  Mr. Chairman, the Naga
trouble is there from 1953 onwards. The
Government is never serious about solving
this Naga affair. In 1964 our Government
went into an agreement with the underground
Naga rebels and had a cease fire. They
said that there should not be any further
trouble. The cease fire is extended from
time to time and again in October they
have extended it for three more months.

Sir, though Nagaland belongs to us and
is a part of the Indian Union—we say that
—, the Nagas wanted to be free and they
wanted to be outside the Indian Union.
Naturally, when we feel that Nagaland is
in the Indian Union, the Home Affairs
Ministry must deal with it, but, unfortuna-
tely, the External Affairs Ministry comes
ioto the picture. That means that on the
ome hand Government are agreeing that
it is not in the Indian Union, but on the
other hand they deal with it saying that it
is an internal affair, because we find that
the Home Minister sometimes answers ques-
tions relating to it as if they have got con-
trol. The Government themselves are
committing a mistake. The External Affairs
Ministry should not come into the picture
bat only the Home Ministry must deal
with it, but unfortunately, the External Aﬂ‘am
‘Ministry is dealing with it.

The underground Naga trouble has be-
come s0 much that in Kohima today we
have got an elected government, but we
have got at the same time another under-
ground government also very near to it,
camping and having 1ts offices there. To-
day, the loyal Nagas are in a majority.
Though there are just a few rebel Nagas,
the loyal Nagas are suffering today and
they are being harassed and attacked by
the rebel Nagas. Today, the people of
Nagaland are paying tax to the Govemn-
ment created by us and elected there,
but they have also to pay taxes to the
underground rebel Magas. So, the people
are paying taxes to both the, elected govern-
ment and also the rebel Naga government.

*Half-an-hour discussion.

I cannot understand why our Government
have allowed this.

I am afraid Government are not at all
serious to put down this lawlessness. Under
the cease-fire agreement, the rebel Nagas
are gaining time ; in fact, they are not only
gaining time, but they are sending their
people to China for training in guerilla
warfare and with the latest equipment; they
are also sending their people to Pakistan
for training there.

After training, they return back every time
with automatic weapons. Our Government
have accepted so many times that it is
a fact that the rebel Nagas have crossed the
border and gone to China as well as Paki-
stan. Have we become so ineffective as
not to be able to control these Nagas and
prevent them from crossing the borders ?
Are we unable to control the borders ?
I feel that our border security forces have
become ineffective or they are not enough.
If the strength is not enough, why should
Government not increase the strength of
the security forces in the border areas ?
1 feel that Government are not at all serious.
They know that the rebel Nagas cross the
border so many times and then come back
so many times. This has been happening
only due to the negligence of our Govern-
ment.

Only the day before yesterday, the Chief
Minister of Nagaland had stated :

“Unless the attempt by a section of
the misguided underground Nagas to
seck aid from unfriendly foreign coun-
tries is stopped right now, Nagaland
would face as grave danger. This
would turn the State into a battle-
field.”

This was the opinion expressed by the
Chief Minister of Nagaland only the day
before yesterday. When even the Chief
Minister of Nagaland is having that opi-
nion, I do not know why the Central Go-
vernment are not taking interest and they
are not at all serious about the matter.
Let me tell you another thing that has
happended. There is a Sainik school at
Bhubaneshwar, About 100 Naga students
are undergoing training in that school.
There was some trouble in that school
between the MNaga students and the local
students and when they started to fight, it
was found that the Naga students had
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ammunition manufactured in China with
them. The Government had found that
out. I cannot understand how the Chinese
ammunition could come into the hands
of the Naga students at Bhubaneshwar.
That means that we are not at all in a
position to know what is going on in our
country and how this Chinese ammunition
had come into that Sainik school at Bhu-
baneshwar. When students are having
this sort of thing, what sort of students
are we training 7 Are we training rebel
NMNaga students or loyal Naga students
there ? I am unable to understand this.
This has happened. I think there is a
member from Bhubaneshwar present here,
He will tell us more about it.

When this is the state of affairs, how
can we have any discipline in the country.
If we are going to allow the rebel Nagas
to cross into China and Pakistan and come
back so many times, what will bappen if
and when hostilities break out with China
or with Pakistan 7 These Nagas are waiting
for the time when they can rebel and strike
at us. If Government are not going to be
serious and are not going to take firm
action, 1 am afraid there will be trouble
not only with the underground Nagas
but with the security of the country about
which I am worried. When there is such
trouble if and when the Chinese or Paki-
stanis attack, we will have a bigger problem.
So I request Government to be firm and
put down these rebel Naga activities and
not to extend the cease fire agreement
from time to time if they are really inter-
ested in solving this problem.

There is another thing. I was told that
there is now not one rebel Naga Govern-
ment, but three having headquarters in
Nagaland. There is no connection between
one rebel government and another. When
there was only one rebel government, we
were not able to put them down. Now
there are three. If this is going to be allowed
on account of our softness, I do not know
what is in store for us. MNow there is
trouble in the Mizo Hills and other places.
If firm action is not taken, the country is
going to suffer for which the Government
will be held responsible. So I request
Government to take firm action.
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT) : I am glad the
hon. Member has raised this gquestion.
I very much appreciate the great care he
has taken to study and understand the very
difficult problems that face us in Nagaland.

At the outset I would like to disabuse
him and the House of this impression that
the Government is not serious to solve
the Naga problem. This is a very delicate
question where emotions and feelings of a
large number of people are involved, and
we have to be very careful in dealing with
them.
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The hon. member on the right put this
question : why not solve this, what is
there, it is a small problem and it is be-
coming more complex and our enemies
are going to exploit it, so finish it once and
for all. If it had been that easy, it would
have been finished. I think this matter
has been very carefully considered in this
house several times. This so-called hard
line which the hon. member suggests has
also been raised by a number of hon.
members, but the concensus of opinion in
the House is that the policy that the Govern-
ment is pursuing to solve this problem
through negotiation, through peaceful
means, through persuasion, is the best policy,
because, after all, there has been conflict
and operations there, but it did not solve
the problem, and our view not only on
this matter but on other matters also is
that military operations do not solve prob-
lems, eventhough they may appear to solve
something.

So, in this matter we have to be patient,
tactful, diplomatic, try to persuade them.
We have made it absolutely clear that
so far as the question of negotiation is
concerned it has to be within the Indian
Union. Nagaland is a part of India. The
Nagas are the valued citizens of this country
as anybody else.

The peaceful situation that is prevailing
in Nagaland has created a very favourable
situation because a large number of people,
the vast majority of the people have known
peace, have tasted peace, and they are for
once in their life, after a long period of
strife and difficulties and violence, now
knowing the value of peace. There are a
number of viewpoints, rivalries among the
underground Nagas, but the large majority
of the Nagas want peace, the peaceful situa-
tion to continue. Now, the present Govern-
ment is finding its feet, developmental acti-
vities are going on. They are able to
contact the people. All this is to the ad-
vantage of the Nagas, and it is our beliel
that these extremist elements which may
be incited by outside forces, or may have
their own ambitions, are limited, and we
may be able to persuade them ultimately.
But if we give up patience and diplomacy
and talks we will be giving up the cause,
and it will ot be in the interests that we
all want to serve.

As for this question being dealt with by
the External Affairs Ministry, this has been
answered again and again. This is a part
of the agreement when the State of Naga-
land was created, and at the present moment
there is no point on changing it.

The point made out by the member that
the loyal Nagas are in a majority is very
valid, although it cuts across the impres.-
sion that he has tried to create. They are
suffering. That is true. By and large they
want to live in peace, have development
and achieve their way of living, culture etc.
in a peaceful manner. It may be that they
are harassed but in recent months or in the
last three vears, no violent incidents in
Nagaland have occurred. There have been
some in Manipur recently but there also
the people—the volunteer forces and others
—are trying to meet it, and we may be
able to control it, but in Nagaland there
has been no violent activity in the last three
years. That is again a good sign that
people are coming to realise that distur-
bances and violence would mot pay.

SHRI CHENGALRAYA NAIDU :
I wanted to correct it. In the area not
covered by agreement on the suspension of
operations, there were incidents. In the
Manipur area covered by agreement on
the suspension of operations, there were
some : I will tell you the number.

SHRI B. R. BHAGAT : I am not dis-
puting it. I am stating about MNagaland
itself, 1 said that in Manipur there have
been some incidents, but we are trying to
meet it through the co-operation of the
people.

SHRI RANDHIR SINGH : What
about the rumour that China is going to
recognise the rebel government ?

SHRI B. R. BHAGAT : I am coming to
it; I am going point by point. I will
answer that also. Now, about Naga students
having ammunition in Bhuvaneswar, I have
tried to check up. This matter is being
investigated by the Defence Ministry, but
so far as my information goes, there is
no truth in that. .

SHRI CHENGALRAYA NAIDU
It has come in the papers.

SHRI B. R. BHAGAT : It may hawve,
but so far as the information that we have
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got is concerped, our information is that
it is not correct. Then, it is asked, why
are we not able to prevent people from
going outside or coming inside, and why
do we not have enough security force so that
we completely seal the borders. It is easy
to say that. But the State of Nagaland has
got very vast, long borders the State of
Nagaland is full of dense forests, and it is
a very difficult terrain. So, it is very difficult
to claim that there will be complete, hun-
dred per cent, sealing of the border. But
what we have tried to do is that we have
effectively prevented people in large numbers
from going out or coming in. It is true ]
that recently some people have gone-i:‘
China and some of them have come back.
‘We are keeping a very close watch owver it,
and I can state here very categorically that
we will not allow any foreign intervention
in this, that is, intervention in the internal
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affairs of our country : or if any country
tries to do that, we will deal with it as we
deal with interferences from outside. The
hon. Member has quoted the Chief Minister
of Nagaland as saying that it will lead to
a very serious situation if that happens.
So, we are keeping a very careful watch on
the situation and if any outside powers
are getting interested in this area, with the
best of our might and resources we will
try to prevent it as we prevent any inter-
ference in our internal affairs.

These are some of the points that have
been raised and I have tried to answer them.

1839 hrs,

(The Lok Sabha then adjourned till Eleven
of the Clock on Monday, Novemebr 27,
1967/ Agrahayana 6, 1889 (Saka).



